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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)
NOTIFICATION
New Delhi, the 9th February, 2026

Ref: HQ-PUB013/1/2020-PUB-BIS (1422).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian standards, particulars of which
are given in the second column of the schedule hereto annexed have been established on the date indicated against it in

third column. The particulars of the standards, if any which are given in the fourth column shall also remain in force
concurrently till they are withdrawn on the date indicated against them in the fifth column.

SCHEDULE
SL No., Year & Title of the Indian Da.te of No. , Year & Title of the Pate of
No. Standards Established Establishment Indian Standards to be Withdrawal
Withdrawn, if any
D) @) 3) (@) 3)
1 IS 19581 : 2026 06 February 2026 NA NA
Sustainable Beach Operations —
Requirements
2 IS 19591 : 2026 06 February 2026 NA NA
ISO 31510 : 2025
Cold Chain Logistics — Vocabulary
3 IS 19625 : 2026 06 February 2026 NA NA
Organization of Exhibition —
Requirements and
Recommendations
4 IS 19629 : 2026 06 February 2026 NA NA
Internet of Things (IoT) — IoT for
Stress Management, Good Health
and Well-Being

CHITRA GUPTA, Scientist G & DDG (Hallmarking and Training)
[ADVT.-III/4/Exty./674/2025-26]
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